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[Shri P.S. Gadhavi]

It is pertinent to mention here that Jakhau is
strategically located and has national security importance.
The Government of India has accorded administrative

approval on this project under 100 per cent CSS, as a
special case.

I, therefore, urge upon the Central Government to
sanction and release the difference amount of Rs. 23.41
crore incurred by the State Government on the project,
as immediately as possible.
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MR, DEPUTY SPEAKER: Nothing would go on record
now.

(Interruptions)” ...

SHRI P.C. THOMAS (Muvattupuzha): The waiver and
the relief scheme to the farmers is a very good scheme
which is going to help many farmers. But when the
scheme was to be implemented, the Government framed
guidelines and according to those guidelines many of the
declared benefits which were to accrue to the farmers
ha\__fa been curtailed. | can quote one example. In the
Budget declaration in the Lok Sabha it was mentioned
that all loans before 31.03.07 will be waived in case of
all those eligible ones. But when it came to
implementation, clause 4 of the guidelines stipulated that
all long term loans before 01.03.97 will be out of the
scheme. That is totally against what had been declared
in the Lok Sabha.

There is another one and that is for short-term loans
it was said that all the loans would be waived. But when
it came to the guidelines, clause 3 of the guidelines states
that in case of short-term loans a limit is fixed and that
is Rs. 1,00,000/-. Any loan above Rs. 1,00,000/- would

*Not recorded.



